DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART IT

(GENERAL INFORMATION RELATING TO LEGISLATIVE AND OTHER MATTERS)
FRIDAY 30™ MARCH 2001/ CHAITRA 09, 1923 (SAKA)

No: 145

Subject : Prohibition of demonstrations and dharna etc within Assembly premises.

Hon 'ble Speaker has observed that some MLAs staged a demonstration and dharna
holding placards within the Assembly premises. Hon ble Speaker has disapproved the same
and has issued the following direction regarding prohibition on the following activities in the
Assembly premises :-

Holding of any public meeting.

Shouting of slogans and making speeches.

Processions and demonstrations.

Carrying of fire-arms, banners, placards, lathies, spears, swords, bricks eftc.

Any other activities or conduct which may cause or tend to cause any obstruction or

hindrance in the functioning of the offices located inside the complex or the tranguility

of the complex.

Hon'ble members are requested kindly to extend co-operation and adhere to the above

directions.

S.K. SHARMA
SECRETARY
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